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Name of the Company | Subhankar Kayal

Under Section 441(1)
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ORDER
Ld. Pr. CS on behalf of the petitioner is present.

This is an application filed by the petitioner u/s. 441(1) of the
Companies Act, 2013 in which the Registrar of Companies, West
Bengal has filed its report. Ld. Pr. CS for the appellant submits that

he is not inclined to file rejoinder and no rejoinder is to be filed. It is
recorded.

For hearing list it on 01/05/2018.
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